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ALPHABATICAL LIST OF MEMBERS OF FIFTEENTH LOK SABHA

Aaron Rashid, Shri J.M. (Theni)
Abdullah, Dr. Farooq (Srinagar)
Acharia, Shri Basu Deb (Bankura)
Adhikari, Shri Sisir (Kanthi)

Adhikari, Shri Suvendu (Tamluk)
Adhi Sankar, Shri ( Kallakurichi)
Aditya Nath, Yogi (Gorakhpur)

Adsul, Shri Anandrao (Amravati)
Advani, Shri L.K. (Gandhinagar)
Agarwal, Shri Jai Prakash (North East Delhi)
Agrawal, Shri Rajendra (Meerut)
Ahamed, Shri E. (Malappuram)

Ahir, Shri Hansraj G. (Chandrapur)
Ahmed, Shri Sultan (Uluberia)

Ajmal, Shri Badruddin (Dhubrti)
Ajnala, Dr. Rattan Singh (Khadoor Sahib)
Alagiri, Shri M.K. (Madurai)

Alagiri, Shri S. (Cuddalore)

Amlabe, Shri Narayan Singh (Rajgarh)
Anandan, Shri M. (Viluppuram)
Ananth Kumar, Shri (Bangalore South)
Angadi, Shri Suresh (Belgaum)
Antony, Shri Anto (Pathanamathitta)
Anuragi, Shri Ghanshyam (Jalaun)
Argal, Shri Ashok (Bhind)

Aron, Shri Praveen Singh (Bareilly)

Awale, Shri Jaywant Gangaram (Latur)
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Azad, Shri Kirti (Darbhanga)

Azharuddin, Mohammed (Moradabad)

Baalu, Shri T.R. (Sriperumbudur)

‘Baba’, Shri K.C. Singh (Nainital-Udhamsingh Nagar)
Babar, Shri Gajanan D. (Maval)

Babbar, Shri Raj (Firozabad)

Badal, Shrimati Harsimrat Kaur (Bhatinda)
Baghel, Shrimati Sarika Devendra Singh (Hathras)
Bairwa, Shri Khiladi Lal (Karauli Dholpur)
Bais, Shri Ramesh (Raipur)

Baite, Shri Thangso (Outer Manipur)

Baitha, Shri Kameshwar (Palamau)

Bajwa, Shri Pratap Singh (Gurdaspur)

Bakshi, Shri Subrata (Kolkata Dakshin)
Baliram, Dr. ( Lalganj)

Balmiki, Shri Kamlesh (Bulandshahr)
Bandyopadhyay, Shri Sudip ( Kolkata Uttar)
Banerjee, Shri Ambica (Howrah)

Banerjee, Shri Kalyan (Sreerampur)

Bansal, Shri Pawan Kumar (Chandigarh)
Bapiraju , Shri K. (Narsapuram)

Barq, Dr. Shafiqur Rahman (Sambhal)
Basavaraj, Shri G. S. (Tumkur)

Basheer, Shri Mohammed E.T. (Ponnani)
Baske, Shri Pulin Bihari (Jhargram)

Bauri, Shrimati Susmita (Vishnupur)

Bavalia, Shri Kunvarjibhai Mohanbhai (Rajkot)
Beg, Dr. Mirza Mehboob (Anantnag)

Besra, Shri Devidhan (Rajmahal)
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Bhadana, Shri Avtar Singh (Faridabad)
Bhagat, Shri Sudarshan (Lohardaga)
Bhagora, Shri Tara Chand (Banswara)
Bhaiya, Shri Shivraj (Damoh)

Bhoi, Shri Sanjay (Bargarh)

Bhonsle, Shri Udayanraje (Satara)

Bhujbal, Shri Sameer (Nashik)

Bhuria, Shri Kanti Lal (Ratlam)

Biju, Shri P.K. (Alathur)

Bishnoi, Shri Kuldeep (Hisar)

Biswal, Shri Hemanand (Sundargarh)
Bundela, Shri Jitendra Singh (Khajuraho)
Bwiswmuthiary, Shri Sansuma Khunggur (Kokrajhar)
Chacko, Shri P.C. (Thrissur)

Chang, Shri C.M. (Nagaland)
Chakravarty, Shrimati Bijoya (Guwahati)
Chaudhary, Dr. Tushar (Bardoli)
Chaudhary, Shri Arvind Kumar (Basti)
Chaudhary, Shri Jayant (Mathura)
Chauhan, Shri Dara Singh (Ghosi)
Chauhan, Shri Mahendrasinh P. (Sabarkantha)
Chauhan, Shri Prabhatsinh P. (Panchmahal)
Chauhan, Shri Sanjay Singh (Bijnor)
Chauhan, Shrimati Rajkumari (Aligarh)
Chavan, Shri Harishchandra (Dindori)
Chidambaram, Shri P. (Sivaganga)

Chinta Mohan, Dr. (Tirupati)

Chitthan, Shri N.S.V. (Dindigul)
Choudhary, Shri Bhudeo (Jamui)
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Choudhary, Shri Harish (Barmer)
Choudhary, Shri Nikhil Kumar (Katihar)
Choudhry, Shrimati Shruti (Bhiwani-Mahendragarh)
Choudhury, Shri Abu Hasem Khan (Maldaha Dakshin)
Chowdhary, Shrimati Santosh (Hoshiarpur)
Chowdhury, Shri Adhir (Bahrampur)
Chowdhury, Shri Bansa Gopal (Asansol)
‘Commando’, Shri Kamal Kishor (Bahraich)
Das, Shri Bhakta Charan (Kalahandi)

Das, Shri Khagen (Tripura West)

Das, Shri Ram Sundar (Hajipur)

Dasgupta, Shri Gurudas (Ghatal)

Dasmunsi, Shrimati Deepa (Raiganj)
Dastidar, Dr. Kakoli Ghosh (Barasat)
Davidson, Shrimati J. Helen (Kanyakumarti)
De, Dr. Ratna (Hooghly)

Deka, Shri Ramen (Mangaldoi)

Deo, Shri V. Kishore Chandra (Aruku)
Deora, Shri Milind (Mumbai-South)
Deshmukh, Shri K.D. (Balaghat)

Devi, Shrimati Ashwamedh (Ujiyarpur)
Devi, Shrimati Rama (Sheohar)
Devegowda, Shri H.D. (Hassan)
Dhanapalan, Shri K. P. (Chalakudy)
Dhotre, Shri Sanjay (Akola)
Dhruvanarayana, Shri R. (Chamrajanagar)
Dhurve, Shrimati Jyoti (Betul)

Dias, Shri Charles (Nominated)

Dikshit, Shri Sandeep (East Delhi)
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Dome, Dr. Ram Chandra (Bolpur)

Dubey, Shri Nishikant (Godda)

Dudhgaonkar, Shri Ganeshrao Nagorao (Parbhani)
Dutt, Shrimati Priya (Mumbai North-Central)
Elangovan, Shri T.K.S. ( Chennai North )

Engti, Shri Biren Singh (Autonomous Distt. Assam)
Ering, Shri Ninong (Arunachal East)

Gaddigoudar, Shri P.C. (Bagalkot)

Gadhvi, Shri Mukesh Bhairavdanji (Banaskantha)
Gaikwad, Shri Eknath Mahadeo (Mumbai South Central)
Gandhi, Shri Dilipkumar Mansukhlal (Ahmadnagar)
Gandhi, Shri Rahul (Amethi)

Gandhi, Shri Varun (Pilibhit)

Gandhi, Shrimati Maneka (Aonla)

Gandhi, Shrimati Sonia (Raebareli)

Gandhiselvan, Shri S. (Namakkal)

Ganeshamurthi, Shri A. (Erode)

Gavit, Shri Manikrao Hodlya (Nandurbar)

Gawali, Shrimati Bhavana Patil (Yavatmal-Washim)
Geete, Shri Anant Gangaram (Raigad)

Ghatowar, Shri Paban Singh (Dibrugarh)

Ghubaya, Shri Sher Singh (Ferozpur)

Gogoi, Shri Dip (Kaliabor)

Gohain, Shri Rajen (Nowgong)

Gouda, Shri Shivarama (Koppal)

Gowda, Shri D.B. Chandre (Bangalore North)
Guddu, Shri Premchand (Ujjain)

Gulshan, Shrimati Paramjit Kaur (Faridkot)

Haldar, Dr. Sucharu Ranjan ( Ranaghat)
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Handique, Shri B.K. (Jorhat)

Haque, Shri Mohd. Asrarul (Kishanganj)
Haque, Sk. Saidul (Bardhman-Durgapur)
Hari, Shri Sabbam (Anakapalli)

Harsha Kumar, Shri G.V. (Amalapuram)
Hasan, Shrimati Tabassum (Kairana)
Hassan, Dr. Monazir (Begusarai)

Hazari, Shri Maheshwar (Samastipur)
Hegde, Shri Anant Kumar (Uttar Kannada)
Hegde, Shri K. Jayaprakash (Udupi-Chikmaglur)
Hooda, Shri Deepender Singh (Rohtak)
Hossain, Shri Abdul Mannan (Murshidabad)
Hussain, Shri Ismail ( Barpeta)

Hussain, Shri Syed Shahnawaz (Bhagalpur)
Islam, Sk. Nurul ( Basirhat)

Jadhao, Shri Prataprao Ganpatrao (Buldhana)
Jadhav, Shri Baliram (Palghar)

Jagannath, Dr. Manda (Nagarkurnool)
Jagathrakshakan, Dr. S. (Arakkonam)

Jahan, Shrimati Kaisar (Sitapur)

Jain, Shri Pradeep (Jhansi)

Jaiswal, Dr. Sanjay (Paschim Champaran)
Jaiswal, Shri Gorakh Prasad (Deoria)
Jaiswal, Shri Shriprakash (Kanpur)

Jakhar, Shri Badri Ram (Pali)

Jardosh, Shrimati Darshana (Surat)

Jat, Shrimati Poonam Veljibhai (Kachchh)
Jatua, Shri Choudhury Mohan (Mathurapur)
Jawale, Shri Haribhau (Raver)
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Jayaprada, Shrimati (Rampur)

Jena, Shri Mohan (Jajpur)

Jena, Shri Srikant (Balasore)

Jeyadurai, Shri S. R. (Thoothukkudi)

Jhansi Lakshmi, Shrimati Botcha (Vizianagaram)
Jigajinagi, Shri Ramesh (Bijapur)

Jindal, Shri Naveen (Kurukshetra)

Joshi,Dr. C.P. (Bhilwara)

Joshi, Dr. Murli Manohar (Varanasi)

Joshi, Shri Kailash (Bhopal)

Joshi, Shri Mahesh (Jaipur)

Joshi, Shri Pralhad (Dharwad)

Judev, Shri Dilip Singh (Bilaspur)
Kachhadia, Shri Naranbhai (Amreli)
Kalmadi, Shri Suresh (Pune)

Kamal Nath, Shri (Chhindwara)

Kamat, Shri Gurudas (Mumbai North West)
Karunakaran, Shri P. (Kasargod)

Karwaria, Shri Kapil Muni (Phoolpur)
Kashyap, Shri Dinesh (Bastar)

Kashyap, Shri Virender(Shimla)

Kaswan, Shri Ram Singh (Churu)

Kataria, Shri Lalchand (Jaipur Rural)
Kateel, Shri Nalin Kumar (Dakshina Kannada)
Kaur, Shrimati Preneet (Patiala)

Kaypee, Shri Mohinder Singh (Jalandhar)
Khaire, Shri Chandrakant (Aurangabad)
Khan, Shri Hassan (Ladakh)

Khandela, Shri Mahadeo Singh (Sikar)
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Kharge, Shri Mallikarjun (Gulbarga)
Khatgaonkar, Shri Bhaskarrao Bapurao Patil (Nanded)
Khatri, Dr. Nirmal (Faizabad)

Khursheed, Shri Salman (Farrukhabad)

Killi, Dr. Kruparani (Srikakulam)

Koda, Shri Madhu (Singhbhum)

Kowase, Shri Marotrao Sainuji (Gadchiroli-Chimur)
Krishnasswamy, Shri M. (Arani)
Kristappa,Shri N. (Hindupur)

Kumar, Shri Ajay (Jamshedpur)

Kumar, Shri Kaushalendra (Nalanda)

Kumar, Shri Mithilesh (Shahjahanpur)

Kumar, Shri P. (Tiruchirappalli)

Kumar, Shri Ramesh (South Delhi)

Kumar, Shri Shailendra (Kaushambi)

Kumar, Shri Virendra ( Tikamgarh)

Kumar, Shri Vishwa Mohan (Supaul)

Kumar, Shrimati Meira (Sasaram)
Kumaraswamy, Shri H.D. (Bangalore Rural)
Kumari, Shrimati Chandresh (Jodhpur)

Kumari, Shrimati Putul (Banka)

Kurup, Shri N. Peethambara (Kollam)

Laguri, Shri Yashbant (Keonjhar)

Lakshmi, Shrimati Panabaka (Bapatla)

Lal, Shri Pakauri (Robertsganj)

Lalu Prasad, Shri (Saran)

Lingam, Shri P. (Tenkasi)

Madam, Shri Vikrambhai Arjanbhai (Jamnagar)

Mahajan, Shrimati Sumitra (Indore)
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Mahant, Dr. Charan Das (Korba)

Maharaj, Shri Satpal (Garhwal)

Mahato, Shri Baidyanath Prasad (Balmikinagar)
Mahato, Shri Narahari (Purulia)

Mahtab, Shri Bhartruhari (Cuttack)

Majhi, Shri Pradeep (Nabarangpur)
Majumdar, Shri Prasanta Kumar (Balurghat)
Maken, Shri Ajay (New Delhi)

Malik, Shri Jitender Singh (Sonepat)

Malik, Shri Sakti Mohan (Arambagh)

Mandal, Dr. Tarun (Jaynagar)

Mandal, Shri Mangani Lal (Jhanjharpur)
Mandlik, Shri Sadashivrao Dadoba (Kolhapur)
Mani, Shri Jose K. (Kottayam)

Manian, Shri O.S. (Mayiladuthurai)

Manjhi, Shri Hari (Gaya)

Maran, Shri Dayanidhi (Chennai Central)
Marandi, Shri Babu Lal (Kodarma)

Masram, Shri Basori Singh (Mandla)

Mcleod, Shrimati Ingrid (Nominated)

Meena, Shri Namo Narain (Tonk -Sawai Madhopur)
Meena, Shri Raghuvir Singh (Udaipur)
Meena, Dr. Kirodi Lal (Dausa)

Meghe, Shri Datta (Wardha)

Meghwal, Shri Arjun Ram (Bikaner)
Meghwal, Shri Bharat Ram (Sriganganagar)
Meinya, Dr. Thokchom (Inner Manipur)
Mirdha, Dr. Jyoti (Nagaur)

Mishra, Shri Govind Prasad (Sidhi)
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Mishra, Shri Mahabal (West Delhi)

Misra, Shri Pinaki (Puri)

Mitra, Shri Somen (Diamond Harbour)
Mohan, Shri P.C. (Bangalore Central)
Mohapatra, Shri Sidhant (Berhampur)
Moily, Shri M. Veerappa (Chikkballapur)
Mukherjee, Shri Abhijit (Jangipur)

Munda, Shri Karia (Khunti)

Munde, Shri Gopinath (Beed)

Muniyappa, Shri K.H. (Kolar)

Muttemwar, Shri Vilas (Nagpur)

Nagar, Shri Surendra Singh (Gautam Budh Nagar)
Nagpal, Shri Devendra (Amroha)

Naik, Dr. Sanjeev Ganesh (Thane)

Naik, Shri P. Balram (Mahabubabad)
Naik, Shri Shripad Yesso (North Goa)
Namdhari, Shri Inder Singh (Chatra)
Napoleon, Shri D. (Perambalur)

Nagqvi, Shri Zafar Ali (Khert)

Narah, Shrimati Ranee (Lakhimpur)
Narayanrao, Shri Sonawane Pratap (Dhule)
Narayanasamy, Shri V. (Puducherry)
Naskar, Shri Gobinda Chandra (Bangaon)
Natarajan, Shri P.R. (Combatore)
Natrajan, Kumari Meenakshi (Mandsaur)
Nirupam, Shri Sanjay (Mumbai North)
Nishad, Capt. Jai Narain Prasad (Muzaffarpur)
Noor, Kumari Mausam (Maldaha Uttar)
Ola, Shri Sis Ram (Jhunjhunu)
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Owaisi, Shri Asaduddin (Hyderabad)
Pakkirappa, Shri S. (Raichur)

Pal, Shri Jagdambika (Domariyaganj)

Pal, Shri Rajaram (Akbarpur)

Pala, Shri Vincent H. (Shillong)
Palanimanickam, Shri S.S. (Thanjavur)
Panda, Shri Baijayant (Kendrapara)

Panda, Shri Prabodh (Midnapore)

Pandey, Dr. Vinay Kumar (Shrawasti)
Pandey, Kumari Saroj (Durg)

Pandey, Shri Gorakhnath (Bhadohi)

Pandey, Shri Rakesh (Ambedkar Nagar)
Pandey, Shri Ravindra Kumar (Giridih)

Pangi, Shri Jayaram (Koraput)

Paranjpe, Shri Anand Prakash (Kalyan)
Paswan, Shri Kamlesh (Bansgaon)

Patasani, Dr. Prasanna Kumar (Bhubaneswar)
Patel, Shri Bal Kumar (Mirzapur)

Patel, Shri Deoraj Singh (Rewa)

Patel, Shri Devji M. (Jalore)

Patel, Shri Dinsha (Kheda)

Patel, Shri Kishanbhai V. (Valsad)

Patel, Shri Lalubhai Babubhai (Daman & Diu)
Patel, Shri Nathubhai Gomanbhai (Dadra & Nagar Haveli)
Patel, Shri Praful (Bhandara-Gondiya)

Patel, Shri R.K. Singh (Banda)

Patel, Shri Somabhai Gandalal Koli (Surendranagar)
Patel, Shrimati Jayshreeben (Mahesana)
Pathak, Shri Harin (Ahmedabad East )
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Patil, Dr. Padmasinha Bajirao (Osmanabad)
Patil, Shri A.T. Nana (Jalgaon)

Patil, Shri C.R. (Navsari)

Patil, Shri Danve Raosaheb (Jalna)

Patil, Shri Sanjay Dina (Mumbai North East)
Patil, Shri Pratik (Sangli)

Patle, Shrimati Kamla Devi (Janjgir-Champa)
Paul, Shri Tapas (Krishnanagar)

Pawar, Shri Sharad (Madha)

Pilot, Shri Sachin (Ajmer)

Potai, Shri Sohan (Kanker)

Prabhakar, Shri Ponnam (Karimnagar)
Pradhan, Shri Amarnath (Sambalpur)
Pradhan, Shri Nityananda (Aska)

Prasada, Shri Jitin (Dhaurhara)

Premdas, Shri (Etawah)

Punia, Shri P. L. (Barabanki)

Purandeswari, Shrimati D. (Visakhapatnam)
Purkayastha, Shri Kabindra (Silchar)
Radadiya, Shri Vitthalbhai Hansrajbhai (Porbandar)
Raghavan, Shri M.K. (Kozhikode)
Raghavendra, Shri B.Y. (Shimoga)

Rahman, Shri Abdul (Vellore)

Rai, Shri Prem Das (Sikkim)

Raja, Shri A. (Nilgiris)

Rajagopal, Shri L. (Vijayawada)

Rajbhar, Shri Ramashankar (Salempur)
Rajendran, Shri C. (Chennai South)

Rajesh, Shri M.B. (Palakkad)
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Raju, Shri M.M. Pallam (Kakinada)
Rajukhedi, Shri Gajendra Singh (Dhar)

Ram, Shri Purnmasi (Gopalganj)
Ramachandran, Shri Mullappally (Vadakara)
Ramasubbu, Shri S.S. (Tirunelveli)
Ramkishun, Shri (Chandauli)

Ramshankar, Prof. (Agra)

Rana, Shri Jagdish Singh (Saharanpur)

Rana, Shri Kadir (Muzaffarnagar)

Rana, Shri Rajendrasinh (Bhavnagar)

Rane, Shri Nilesh Narayan (Ratnagiri-Sindhudurg)
Rao, Dr. K.S. (Eluru)

Rao, Shri K. Chandrasekhar (Mahbubnagar)
Rao, Shri K. Narayan (Machilipatnam)

Rao, Shri Nama Nageswara (Khammam)

Rao, Shri Rayapati Sambasiva (Guntur)
Rathod, Shri Ramesh (Adilabad)

Rathwa, Shri Ramsinh (Chhota Udaipur)
Rawat, Shri Ashok Kumar (Misrikh)

Rawat, Shri Harish (Haridwar)

Ray, Shri Bishnu Pada (Andaman & Nicobar Islands)
Ray, Shri Rudramadhab (Kandhamal)

Reddy, Shri Anantha Venkatarami (Anantapur)
Reddy, Shri Gutha Sukhender (Nalgonda)
Reddy, Shri K.J.S.P (Kurnool)

Reddy, Shri K.R.G. (Bhongir)

Reddy, Shri M. Raja Mohan Reddy (Nellore)
Reddy, Shri M. Sreenivasulu(Ongole)

Reddy, Shri M. Venugopala (Narasaraopet)
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Reddy, Shri S. Jaipal (Chelvella)

Reddy, Shri S.P.Y. (Nandyal)

Reddy, Shri Y.S. Jagan Mohan (kadapa)
Riyan, Shri Baju Ban (Tripura East)
Roy, Prof. Saugata (Dum Dum)

Roy, Shri Arjun (Sitamarhi)

Roy, Shri Mahendra Kumar (Jalpaiguri)
Roy, Shri Nripendra Nath (Cooch Behar)
Roy, Shrimati Shatabdi (Birbhum)
Ruala, Shri C.L. (Mizoram)

Sachan, Shri Rakesh (Fatehpur)

Saha, Dr. Anup Kumar (Bardhman East)
Sahay, Shri Subodh Kant (Ranchi)

Sahu, Shri Chandu Lal (Mahasamund)
Sai, Shri Vishnu Dev (Raigarh)

Sai Prathap, Shri A.(Rajampet)

Sampath, Shri A. (Attingal)

Sangma, Kumari Agatha (Tura)

Sanjoy, Shri Takam (Arunachal West)
Sardinha, Shri Francisco Cosme (South Goa)
Saroj, Shri Tufani (Machhlishahr)

Saroj, Shrimati Sushila (Mohanlalganj)
Satpathy, Shri Tathagata (Dhenkanal)
Satyanarayana, Shri Sarvey (Malkajgiri)
Sayeed, Shri Hamdullah (Lakshadweep)
Scindia, Shri Jyotiraditya M. (Guna)
Scindia, Shrimati Yashodhara Raje (Gwalior)
Selja, Kumari (Ambala)

Semmalai, Shri S. (Salem)
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Sethi, Shri Arjun Charan ( Bhadrak)

Shah, Shrimati Mala Rajya Laxmi (Tehri Garhwal)
Shanavas, Shri M.I. (Wayanad)

Shantha, Shrimati J. (Bellary)

Sharma, Dr. Arvind Kumar (Karnal)

Shariq, Shri S.D. (Baramulla)

Sharma, Shri Jagdish (Jahanabad)

Sharma, Shri Madan Lal (Jammu)

Shekhar, Shri Neeraj (Ballia)

Shekhawat, Shri Gopal Singh (Rajsamand)
Shetkar, Shri Suresh Kumar (Zaheerabad)
Shetti, Shri Raju (Hatkanangle)

Shinde, Shri Sushilkumar (Solapur)

Shivaji, Shri Adhalrao Patil (Shirur)
Shivkumar, Shri K alias].K. Ritheesh (Ramanathapuram)
Shukla, Shri Balkrishna Khanderao (Vadodara)
Sibal, Shri Kapil (Chandni Chowk)
Siddeshwara, Shri G.M. (Davangere)

Sidhu, Shri Navjot Singh (Amritsar)

Singh, Chaudhary Lal (Udhampur)

Singh, Dr. Bhola (Nawada)

Singh, Dr. Raghuvansh Prasad (Vaishali)
Singh, Dr. Sanjay (Sultanpur)

Singh, Rao Inderjit (Gurgaon)

Singh, Shri Ajit (Baghpat)

Singh, Shri Bhoopendra (Sagar)

Singh, Shri Brijbhushan Sharan (Kaiserganj)
Singh, Shri Dhananjay (Jaunpur)

Singh, Shri Dushyant (Jhalawar)
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Singh, Shri Ganesh (Satna)

Singh, Shri [jyaraj (Kota)

Singh, Shri Jagdanand ( Buxar)

Singh, Shri Jaswant (Darjeeling)

Singh, Shri Jitendra (Alwar)

Singh, Shri Kalyan (Etah)

Singh, Shri Mahabali (Karakat)

Singh, Shri Murari Lal (Sarguja)

Singh, Shri N. Dharam (Bidar)

Singh, Shri Pashupati Nath (Dhanbad)

Singh, Shri Pradeep Kumar (Araria)

Singh, Shri R.P.N. (Kushinagar)

Singh, Shri Radha Mohan (Purvi Champaran)
Singh, Shri Radhe Mohan (Ghazipur)

Singh, Shri Rajiv Ranjan Singh alias Lalan (Munger)
Singh, Shri Rajnath (Ghaziabad)

Singh, Shri Rakesh (Jabalpur)

Singh, Shri Ratan (Bharatpur)

Singh, Shri Ravneet (Anandpur Sahib)

Singh, Shri Rewati Raman (Allahabad)
Singh, Shri Sukhdev (Fatehgarh Sahib)
Singh, Shri Sushil Kumar (Aurangabad)
Singh, Shri Uday (Purnea)

Singh, Shri Uday Pratap (Hoshangabad)
Singh, Shri Umashankar (Maharajganj, Bihar)
Singh, Shri Vijay Bahadur (Hamirpur, U. P.)
Singh, Shri Virbhadra (Mandi)

Singh, Shri Yashvir (Nagina)

Singh, Rajkumari Ratna (Pratapgarh)
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Singh, Shrimati Meena (Arrah)

Singh, Shrimati Rajesh Nandini (Shahdol)
Singh Deo, Shri Kalikesh Narayan (Bolangir)
Singla, Shri Vijay Inder (Sangrur)

Sinha, Shri Shatrughan (Patna Sahib)
Sinha, Shri Yashwant (Hazaribagh)
Siricilla, Shri Rajaiah (Warangal)
Sivaprasad, Dr. N.(Chittoor)

Sivasami, Shri C. (Tiruppur)

Solanki, Dr. Kirit Premjibhai (Ahmedabad West)
Solanki, Shri Bharatsinh (Anand)

Solanki, Shri Dinubhai (Junagarh)
Solanki, Shri Makansingh (Khargone)
Soren, Shri Shibu (Dumka)

Sudhakaran, Shri K. (Kannur)

Sugavanam, Shri E.G. (Krishnagiri)
Sugumar, Shri K. (Pollachi)

Suklabaidya, Shri Lalit Mohan (Karimganj)
Sule, Shrimati Supriya (Baramati)

Suman, Shri Kabir (Jadavpur)

Suresh, Shri Kodikkunnil (Mavelikkara)
Sushant, Dr. Rajan (Kangra)

Swamy, Shri Janardhana (Chitradurga)
Swamy, Shri N. Cheluvaraya (Mandya)
Swaraj, Shrimati Sushma (Vidisha)

Tagore, Shri Manicka (Virudhunagar)
Tamta, Shri Pradeep (Almora)

Tandon, Shri Lalji (Lucknow)

Tandon, Shrimati Annu (Unnao)
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Tanwar, Shri Ashok (Sirsa)

Tarai, Shri Bibhu Prasad (Jagatsinghpur)
Taviad, Dr. Prabha Kishor (Dahod)

Taware, Shri Suresh Kashinath (Bhiwandi)
Tewari, Shri Manish (Ludhiana)

Thakor, Shri Jagdish (Patan)

Thakur, Shri Anurag Singh (Hamirpur, H.P.)
Thamaraiselvan, Shri R. (Dharmapuri)
Thambidurai, Dr. M. (Karur)

Tharoor, Dr. Shashi (Thiruvananthapuram)
Thirumaavalavan, Shri Thol (Chidambaram)
Thomas, Prof. K.V. (Ernakulam)

Thomas, Shri P.T. (Idukki)

Tirath, Shrimati Krishna (North West Delhi)
Tirkey, Shri Manohar (Alipurduar)

Tiwari , Shri Bhisma Shankar alias Kushal (Sant Kabir Nagar)
Tomar, Shri Narendra Singh (Morena)
Toppo, Shri Joseph (Tezpur)

Trivedi, Shri Dinesh ( Barrackpur)

Tudu, Shri Laxman (Mayurbhanj)

Udasi, Shri Shivkumar (Haveri)

Upadhyay, Shrimati Seema (Fatehpur Sikri)
Vardhan, Shri Harsh (Maharajganj, U.P.)
Vasava, Shri Mansukhbhai D. (Bharuch)
Venugopal, Dr. P. (Tiruvallur)

Venugopal, Shri D. (Tiruvannamalai)
Venugopal, Shri K.C. (Alappuzha)

Verma, Shri Sajjan (Dewas)

Verma, Shri Beni Prasad (Gonda)
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Verma, Shrimati Usha (Hardoi)

Vijaya Shanthi, Shrimati M. (Medak)
Vijayan, Shri A.K.S. (Nagapattinam)
Vishwanath, Shri Adagooru H. (Mysore)
Vishwanath Katti, Shri Ramesh (Chikkodi)
Viswanathan, Shri P. (Kancheepuram)
Vivekanand, Dr. G. (Peddapally)

Vundavalli, Shri Aruna Kumar (Rajahmundry)
Vyas, Dr. Girija (Chittorgarh)

Wakchaure, Shri Bhausaheb Rajaram (Shirdi)
Wankhede, Shri Subhash Bapurao (Hingoli)
Wasnik, Shri Mukul (Ramtek)

Yadav, Prof. Ranjan Prasad (Pataliputra)
Yadav, Shri Arun (Khandwa)

Yadav, Shri Dharmendra (Badaun)

Yadav, Shrimati Dimple (Kannauy)

Yadav, Shri Dinesh Chandra (Khagaria)
Yadav, Shri Hukmadeo Narayan (Madhubani)
Yadav, Shri Anjankumar M. (Secundrabad)
Yadav, Shri Madhusudan (Rajnandgaon)
Yadav, Shri Mulayam Singh (Mainpuri)
Yadav, Shri Om Prakash (Siwan)

Yadav, Shri Ramakant (Azamgarh)

Yadav, Shri Sharad (Madhepura)

Yaskhi, Shri Madhu Goud (Nizamabad)
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COUNCIL OF MINISTERS

CABINET MINISTERS

Dr. Manmohan Singh The Prime Minister and also in-charge of the Ministries/
Departments not specifically allocated to the charge of any
Minister viz.:

(1) Ministry of Personnel, Public Grievances and Pensions;
(i) Ministry of Planning;

(ii1) Department of Atomic Energy; and

(iv) Department of Space.

Shri A.K. Antony The Minister of Defence

Shri Sharad Pawar The Minister of Agriculture and Minister of Food
Processing Industries

Shri P. Chidambaram The Minister of Finance

Shri Ghulam Nabi Azad The Minister of Health and Family Welfare

Shri Sushilkumar Shinde The Minister of Home Affairs

Shri M. Veerappa Moily The Minister of Petroleum and Natural Gas

Dr. Farooq Abdullah The Minister of New and Renewable Energy

Shri S. Jaipal Reddy The Minister of Science and Technology and Minister of
Earth Sciences
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Shri Kamal Nath

Shri Ajit Singh

Shri Vayalar Ravi

Shri Mallikarjun Kharge

Shri Kapil Sibal

Shri Anand Sharma

Dr. C.P. Joshi

Kumari Selja

Shri G.K. Vasan

Shri Pawan Kumar Bansal

Shri M.K. Alagiri

Shri Praful Patel

Shri Shriprakash Jaiswal

Shri Salman Khursheed
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The Minister of Urban Development and Minister of
Parliamentary Affairs

The Minister of Civil Aviation

The Minister of Overseas Indian Affairs

The Minister of Labour and Employment

The Minister of Communications and Information
Technology

The Minister of Commerce and Industry and
Minister of Textiles

The Minister of Road Transport and Highways

The Minister of Social Justice and Empowerment

The Minister of Shipping

The Minister of Railways

The Minister of Chemicals and Fertilizers

The Minister of Heavy Industries and Public Enterprises

The Minister of coal

The Minister of External Affairs
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Shri V. Kishore Chandra Deo The Minister of Tribal Affairs and Minister of Panchayati
Raj

Shri Beni Prasad Verma The Minister of Steel

Shri Jairam Ramesh The Minister of Rural Development

Shri K. Rahman Khan The Minister of Minority Affairs

Shri Dinsha Patel The Minister of Mines

Shri Ajay Maken The Minister of Housing and Urban Poverty Alleviation
Shri M.M. Pallam Raju The Minister of Human Resource Development

Shri Ashwani Kumar The Minister of Law and Justice

Shri Harish Rawat The Minister of Water Resources

Shrimati Chandresh Kumari The Minister of Culture
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MINISTERS OF STATE (INDEPENDENT CHARGE)

Shrimati Krishna Tirath

Prof. K.V. Thomas

Shri Srikant Jena

Shrimati Jayanthi Natarajan

Shri Paban Singh Ghatowar

Shri Jyotiraditya M. Scindia

Shri K.H. Muniyappa

Shri Bharatsinh Solanki

Shri Sachin Pilot

The Minister of State of the Ministry of Women and Child
Development

The Minister of State of the Ministry of Consumer Affairs,
Food and Public Distribution

The Minister of State of the Ministry of Statistics and
Programme Implementation and Minister of State in the
Ministry of Chemical and Fertilizers

The Minister of State of the Ministry of Environment and
Forests

The Minister of State of the Ministry of Development of
North Eastern Region and Minister of State in the Ministry
of Parliamentary Affairs

The Minister of State of the Ministry of Power

The Minister of State of the Ministry of Micro, Small and
Medium Enterprises

The Minister of State of the Ministry of Drinking Water
and Sanitation

The Minister of State of the Ministry of Corporate Affairs
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Shri Jitendra Singh The Minister of State of the Ministry of Youth Affairs and
Sports and Minister of State in the Ministry of Defence

Shri Manish Tewari The Minister of State of the Ministry of Information and
Broadcasting

Dr. K. Chiranjeevi The Minister of State of the Ministry of Tourism
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Shri E. Ahamed
Shri Mullappally

Ramachandran

Shri V. Narayanasamy

Shrimati D. Purandeswari

Shrimati Panabaka Lakshmi

Shri Namo Narain Meena

Shri S.S. Palanimanickam

Shri Jitin Prasada

Shrimati Preneet Kaur

Shri D. Napoleon

Dr. S. Jagathrakshakan
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MINISTERS OF STATE

The Minister of State in the Ministry of External Affairs

The Minister of State in the Ministry of Home
Affairs

The Minister of State in the Ministry of Personnel, Public
Grievances and Pensions and Minister of State in the Prime
Minister's Office

The Minister of State in the Ministry of Commerce and
Industry

The Minister of State in the Ministry of Petroleum and
Natural Gas

The Minister of State in the Ministry of Finance

The Minister of State in the Ministry of Finance

The Minister of State in the Ministry of Human Resource
Development

The Minister of State in the Ministry of External Affairs

The Minister of State in the Ministry of Social Justice and
Empowerment

The Minister of State in the Ministry of Commerce and
Industry
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Shri S. Gandhiselvan

Dr. Tushar Chaudhary

Shri Pratik Patil

Shri R.P.N. Singh

Dr. Shashi Tharoor

Shri Pradeep Jain

Shri K. C. Venugopal

Dr. Charan Das Mahant

Shri Milind Deora

Shri Rajeev Shukla

Shri Kodikkunnil Suresh
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The Minister of State in the Ministry of Health and Family
Welfare

The Minister of State in the Ministry of Road Transport and
Highways

The Minister of State in the Ministry of Coal

The Minister of State in the Ministry of Home Affairs

The Minister of State in the Ministry of Human Resource
Development

The Minister of State in the Ministry of Rural Development

The Minister of State in the Ministry of Civil Aviation

The Minister of State in the Ministry of Agriculture and
Minister of State in the Ministry of Food Processing
Industries

The Minister of State in the Ministry of Communications
and Information Technology and Minister of State in the
Ministry of Shipping

The Minister of State in the Ministry of Parliamentary
Affairs and Minister of State in the Ministry of Planning

The Minister of State in the Ministry of Labour and
Employment
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Shri Tariq Anwar

Shri K.J.S.P. Reddy

Shrimati Ranee Narah

Shri Adhir Chowdhury

Shri Abu Hasem Khan
Choudhury

Shri Sarvey Satyanarayana

Shri Ninong Ering

Shrimati Deepa Dasmunsi

Shri P. Balram Naik

Dr. Kruparani Killi

Shri Lalchand Kataria
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The Minister of State in the Ministry of Agriculture and
Minister of State in the Ministry of Food Processing
Industries

The Minister of State in the Ministry of Railways

The Minister of State in the Ministry of Tribal Affairs

The Minister of State in the Ministry of Railways

The Minister of State in the Ministry of
Health and Family Welfare

The Minister of State in the Ministry of Road Transport and
Highways

The Minister of State in the Ministry of Minority Affairs

The Minister of State in the Ministry of Urban
Development

The Minister of State in the Ministry of Social Justice and
Empowerment

The Minister of State in the Ministry of Communications
and Information Technology

The Minister of State in the Ministry of Rural Development



22.11.2012 33

LOK SABHA DEBATES

Vol. XXIX First day of the Twelfth Session of Fifteenth Lok Sabha No. 1

LOK SABHA

Thursday, November 22, 2012/Agrahayana 1. 1934 (Saka)

The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]
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NATIONAL ANTHEM
(The National Anthem was played.)

11.01 hrs

WELCOME TO PARLIAMENTARY DELEGATION
FROM ICELAND

MADAM SPEAKER: Hon. Members, I have to make an announcement.

On behalf of the hon. Members of the House and on my own behalf, I have
great pleasure in welcoming Her Excellency Ms. Asta R. Johannesdottir, President
(Speaker) of Althingi, the Parliament of Iceland and members of the Icelandic
Parliamentary Delegation, who are on a visit to India as our honoured guests.

They arrived in India on Tuesday, 20" November, 2012. they are now
seated in the Special Box. We wish them a happy and fruitful stay in our country.
Through them we convey our greetings and best wishes to the Government and the

friendly people of Iceland.
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11.02 hrs.
MEMBERS SWORN

MADAM SPEAKER: Secretary-General to call out the names of Members who
are to take oath.

SECRETARY-GENERAL: Shrimati Mala Rajya Laxmi Shah.

1. Shrimati Mala Rajya Laxmi Shah (Tehri Garhwal, Uttarakhand)
2. Shri Abhijit Mukherjee (Jangipur, West Bengal)
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11.05 hrs

OBITUARY REFERENCES

MADAM SPEAKER: Hon'ble Members, I have to inform the House about the
sad demise of ten of our former colleagues, Sarvshri Ram Sewak Chowdhury,
Bharat Bhushan, Sat Mahajan, Raj Kumar Rai, Lourdasamy Adaikkalaraj, Nawal
Kishore Sharma, Harihar Swain, Ram Sewak Hazari, Kinjarapu Yerrannaidu,
Krishna Chandra Pant.

Shri Ram Sewak Chowdhury was a member of the Third, Fourth and Fifth Lok
Sabhas from 1962 to 1977 representing the Jalaun Parliamentary Constituency of
Uttar Pradesh. He was also a member of Rajya Sabha from 1980 to 1992.

An able parliamentarian, he was a member of various committees and also
served as Union Deputy Minister in the Ministry of Steel, Mines and Metals from
1967 to 1969 and Foreign Trade from 1969 to 1971.

Shri Ram Sewak Chowdhury passed away on 28th July, 2012 at New Delhi
at the age of 85.

Shri Bharat Bhushan was a member of the Sixth Lok Sabha from 1977 to
1979 representing the Nainital Parliamentary Constituency of Uttarakhand.

An active social worker, Shr1 Bharat Bhushan was a founder-member of
several educational institutions.

Shri Bharat Bhushan passed away on 9th August, 2012 at the age of 82 in
Noida, Uttar Pradesh.

Shri Sat Mahajan was a member of the Eleventh Lok Sabha from 1996 to
1997 representing the Kangra Parliamentary Constituency of Himachal Pradesh.

Shri Sat Mahajan was also a member of Himachal Pradesh Legislative

Assembly for five terms. He served as a Minister in the State Government for 10
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years. He also served as Chairman, Committee on Public Undertakings of the
Legislative Assembly.

A distinguished parliamentarian and a widely travelled person, Shri
Mahajan represented the country in the United Nations in various delegations.

Shri Sat Mahajan passed away on 1st September, 2012 at the age of 85 in
New Delhi.

Shri Raj Kumar Rai was a member of the Eighth Lok Sabha from 1984 to
1989 representing the Ghosi Parliamentary Constituency of Uttar Pradesh.

Shri Rai was also a member of Uttar Pradesh Legislative Assembly from
1980 to 1984. He was member of Committee on Public Accounts in the Uttar
Pradesh Legislative Assembly during 1983 to 1984.

Shri Raj Kumar Rai passed away on 24th September, 2012 at the age of 73
in Lucknow.

Shri Lourdasamy Adaikkalaraj was a member of the Eighth to Eleventh
Lok Sabhas from 1984 to 1997 representing the Tiruchirapalli Parliamentary
Constituency of Tamil Nadu.

A distinguished parliamentarian, Shri Adaikkalaraj served as a Member of
Committee on Petitions and also Consultative Committees of Ministry of Food
Processing and Industries and Ministry of Tourism during 1991-1996.

Shri Adaikkalaraj passed away on 27 September, 2012 at Tiruchirapalli at
the age of 76.

Shri Nawal Kishore Sharma was a Member of the Fourth, Fifth, Seventh,
Eighth and Eleventh Lok Sabhas representing the Dausa, Jaipur and Alwar
parliamentary constituencies of Rajasthan.

A distinguished parliamentarian, Shri Sharma was the Union Minister of
State for Finance in 1984 and Petroleum and Natural Gas from 1984 to 1986. He
also served as Chairman of Committee on Public Undertakings and Joint

Committee on Companies (Amendment) Bill from 1972 to 1973.
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Shri Sharma was Chairman of National Agricultural Federation of India
during 1980-86 and All India Khadi and Village Industries Commission during
1995-96.

Shri Sharma also adorned the office of Governor of Gujarat from 2004 to
2009.

Shri Nawal Kishore Sharma passed away on 8 October, 2012 at the age of
87 1in Jaipur.

Shri Harihar Swain was a Member of the Fourteenth Lok Sabha from
2004 to 2008 representing the Aska parliamentary constituency of Odisha.

Shri Swain was also a Member of Odisha Legislative Assembly from 1977
to 1986 and 1995 to 2000. He served as the Minister of State for Commerce and
Transport; Home (Jails) and Tourism during 1977 to 1980; and Minister for Works
during 1995 to 1999 in the Government of Odisha.

A distinguished parliamentarian, he was a Member of Committee on
Agriculture and Committee of Privileges.

Shri Harithar Swain passed away on 13 October, 2012 at the age of 72 in
New Delhi.

Shri Ram Sewak Hazari was a Member of the Sixth Lok Sabha from 1977
to 1979 representing the Rosera parliamentary constituency of Bihar. He was also
a Member of the Bihar Legislative Assembly for six terms.

A distinguished parliamentarian, Shri Hazari served as a Member of
Committee on Subordinate Legislation.

Shri Ram Sewak Hazari passed away on 27 October, 2012 in New Delhi at
the age of 76.

Shri Kinjarapu Yerrannaidu was a Member of the Eleventh to
Fourteenth Lok Sabhas from 1996 to 2009 representing the Srikakulam
parliamentary constituency of Andhra Pradesh.

Shri Yerrannaidu was a Member of Andhra Pradesh Legislative Assembly

for four terms from 1982 to 1996.
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A distinguished parliamentarian, Shri Yerrannaidu was Union Cabinet
Minister for Rural Area and Employment from 1996 to 1998. He also served as
Chairman of Committee on Agriculture and Committee on Railways. Shri
Yerrannaidu was a member of Panel of Chairmen, Lok Sabha and served on
several Parliamentary Committees.

A widely travelled person, Shri Yerrannaidu represented the country in
various international conferences.

Shri Kinjarapu Yerrannaidu passed away in a road accident on 2 November,
2012 near Srikakulam at the age of 55.

Shri Krishna Chandra Pant was a Member of the Third, Fourth, Fifth
Lok Sabhas representing the Nainital Parliamentary Constituency and Eighth Lok
Sabha representing the New Delhi Parliamentary Constituency.@e was also a
Member of Rajya Sabha from 1978 to 1984. He also served as Leader of the
House in Rajya Sabha from 1979 to 1980.

A distinguished parliamentarian, Shri Pant was the Union Cabinet Minister
in the Ministries of Irrigation and Power from 1973 to 1974, Energy from 1979 to
1980, Education from 1984 to 1985, Steel and Mines from 1985 to 1987 and
Defence from 1987 to 1989. He also served as Union Minister of State in various
Ministries. He was also a member of Committee on Public Undertakings during
Third Lok Sabha.

Shri Pant served as Chairman of Tenth Finance Commission from 1995 to
2000 and Deputy Chairman of Planning Commission from 1999 to 2004.

Shri Krishna Chandra Pant passed away on 15th November, 2012 at the age
of 81 in New Delhi.

Hon. Members, I have to inform the House about the sad demise of
Shri Bal Keshav Thackeray.
Popularly known as Balasaheb Thackeray, he was well known as a political

cartoonist and editor of 'Marmik', a political weekly and 'Saamna’', Marathi Daily
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newspaper. Shri Thackeray founded Shiv Sena in 1966. Shri Thackeray passed
away on 17th November, 2012 in Mumbai at the age of 85 years.

We deeply mourn the loss of our former colleagues and Shri Thackeray and
I am sure the House would join me in conveying our condolences to the bereaved
families.

Hon'ble Members, you may be aware that more than 25 persons were
reported to have been killed when cyclone Nilam hit the coasts of Andhra Pradesh
and Tamil Nadu on 31st October, 2012.

The resulting floods drowned hundreds of villages, damaged thousands of
houses and destroyed standing crops.

Hon'ble Members, we are saddened by the news of the widespread loss of
lives and property caused by Hurricane Sandy, which struck the East Coast of the
United States resulting in death of 113 people. We express our sympathies to the
families affected by this natural disaster.

India and the people of India stand in solidarity with the United States and
the American people as they work for rehabilitation of the affected families and
restore full normalcy in the affected areas.

In another tragic incident, more than 17 persons are reported to have been
killed and 40 others injured including 8 women and 6 children when a bamboo
bridge collapsed near Bankipur in Patna on 19th November, 2012.

The House expresses its profound sorrow on these tragedies which have
brought pain and suffering to the families of the bereaved and affected persons.

The House may now stand in silence for a short while as a mark of respect
to the memory of the departed.

11.18 hrs.

The Members then stood in silence for a short while.
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... (Interruptions)
MADAM SPEAKER: Thank you Now, Question Hour. Q. No. 1.
... (Interruptions)
SHRI BASU DEB ACHARIA (BANKURA): Madam, I have given notice for
suspension of Question Hour today.... (Interruptions)E
11.20 hrs.
At this stage Dr. Baliram and some other hon. Members came and stood on the

floor near the Table.
... (Tagm)

11.20 V4 hrs.

At this stage Shri Shailendra Kumar and some other hon. Members came and
stood on the floor near the Table.

.. (erer)
MADAM SPEAKER: Nothing will go on record.
(Interruptions) ..."
JreAel HEISE! ; T T hY XS &7 VA T BRY
.. (e
3TeAE WRIGAT : TSR AT USRI Wl &, ITD! et QY|
.. (e
11.20 % hrs
At this stage, Sk. Saidul Haque came and stood on the floor near the Table.

... (Interruptions)

MADAM SPEAKER: Nothing will go on record.
(Interruptions)” ...

LAY HBISAT : 3T I19q WgU|

* Not recorded.
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... (cgagm)

11.21 hrs
At this stage, Sk. Saidul Haque went back to his seat.
.. (@)
e HESAT : 31T I3 S8 |
. ()
e HSSAT @ Y I ST |
.. (@)
JehE HEGAT : T8 R 87 MUBT QAT T8 BT AR
. ()
e SIS : a0 Sy |
.. (@)

3TeT HRIGAT ¢ 37T AU e W 9 Sy |

.. (eraE)
st g W (fafem): orenen S, $99 sl {9 o WeH &ral @G, § W6E &
AT W3 3R AAdlel 9 & drg Ot G498 Bl 8k AT & Ui MUl €1 i
T AN B .. (@)
31L& RGN : 370 AT R 93 15y

... (cgagm)

11.25 hrs

The Lok Sabha then adjourned till
Twelve of the Clock.



22.11.2012 43

12.00 hrs
The Lok Sabha re-assembled at Twelve of the Clock.
(Madam Speaker in the Chair)
... (Interruptions)
MADAM SPEAKER: Now Report to be laid on the Table, Shrimati Santosh
Chowdhary.
12.0 % hrs.

STANDING COMMITTEE ON HOME AFFAIRS
164 Report

SHRIMATI SANTOSH CHOWDHARY (HOSHIARPUR): I beg to lay on the
Table the One Hundred and Sixty-fourth Report (Hindi and English versions) of
the Standing Committee on Home Affairs on the Constitution (One Hundred-
Eighteenth Amendment) Bill, 2012.

.. (c@ayr)

12.01 hrs.

At this stage Dr. Baliram and some other hon. Members came and stood on the
floor near the Table.

... (c@agm)
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12.02 hrs
MATTERS UNDER RULE 377 *

MADAM SPEAKER: Hon. Members, the Matters under Rule 377 shall be laid on
the Table of the House. Members who have been permitted to raise matters under
Rule 377 today and are desirous of laying them, may personally hand over slips at
the Table of the House within twenty minutes.

Only those matters shall be treated as laid for which slips have been
received at the Table within the stipulated time. The rest will be treated as lapsed.

(i) Need to increase the wages of teachers of Kasturba Gandhi Awasiya Balika
Vidyalaya and also regularise their appointment

3t B9 qUA (AERWNES, S.M.): ¥ # a¥ 2004 ¥ FEld HRRAT Wl AR arferest
foeme fss a3 o ARl & WHER & IR aF & foav Fars T8 2 | a8 Rerey
T &5 # = W/ 2 ST &R B AN SHRT WR AW o W 2 | O Few R FHegran e
amarfrar arferet femer o1 uRW far T o, SAH Wherar W e & & W e st #
A JAD] Bl G DI T8l of BT & | HRRAT Tl Mariy qiferep! faemery & AroHrDRi
7 el B A R @ B FaRRT g5 A S g ff W § W Sy WY S dde
I # HeRaT e smarfr arforet faereral & Rt @1 R S @ g, 98 WS & g9
R H T T8 © |

ay¥ 2007 ¥ HAMST H Al gig B TS Nt W IS B TH HENS & AR H HRRAT
Tt SRty fIeren & Reei @ onfde R S3 & | &F AMeT & PR HR0T Iy
D FHR D dold HRRAT W AT faemery & el gR1 (U AFQy Dl o B AN
=1 A1l & SR Bl & 2 |

AR AT 8 HRRAT W AT aMferest faermerdy & fearyel Bl Ay Jer T Sy AT
R Q=1 3 JATUDT DI 9N A BT @d gY S9! A Fgfad & Sy wife ast |
T B H T VA 3feATId AT B H I IR B g © | 39 D! MfIH grerd
gl 3iR eI B B X BT |

* Treated as laid on the Table.
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(ii) Need to set up a big Thermal Power Plant instead of many plants, as
proposed, for various places in the Vidarbha region of Maharashtra
SHRI VILAS MUTTEMWAR (NAGPUR): The Government is in the process of
granting approval to proposals submitted by Independent Power Producing
Companies (IPP's) to set up 132 Thermal Power Plants of nearly 86,470 MW of
capacity in the Vidarbha region. It will aggravate the already acute water shortage
problem in which only 30% of the total irrigation potential has been developed.
When the farmers of the region are already suffering due to lack of irrigation
facilities, the State Government is allocating water supply to these thermal power

plants.

With the setting up of 132 coal based power plants Vidarbha will be the
most polluted region of the country. The coal based power plants are considered
biggest sources of air pollution, health hazard and emit huge quantity of Fly Ash,
toxic metals like Mercury, radio activity, Sulphur-dioxide and Carbon Dioxide.
There are reports of cancer causing uranium in drinking water of various villages
in Bhatinda District of Punjab State due to the hazardous discharge from thermal
power plants located there, which is already being probed by the Ministry of
Environment and Forests.

The Energy and Resources Institute (TERI) has stipulated approximately 1
acre of land per MW of installed thermal capacity is required for ash disposal. 132
thermal power plants 86,470 MW capacity will collectively require close to
90,000 acres of fertile land, 3,600 MM cube of raw water per day and burn over
18,00,000 Tonnes of coal per day and generate over 7,20,000 tonnes of ash per
day. These plants will have a cumulative catastrophic impact on the natural
resources, environment and health of the people of the region.

I would urge that the Government to assess the cumulative impact on the

environment and the natural resources due to concentration of a large number of
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thermal power plants in one region before granting environmental clearances to
any project.

I would also urge upon the Government to have a realistic view of this
serious problem of concentration of a large number of environmentally
unsustainable thermal power plants in the Vidarbha region by reviewing the entire

policy of setting up of large thermal power plants in one particular region.
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(iii) Need to address issues concerning Fertilizers and Chemicals Travancore
Ltd. (FACT) in Kerala

SHRI K. P. DHANAPALAN (CHALAKUDY): The Fertilizers and Chemicals
Travancore Ltd. (FACT) is the largest central public sector unit, in Kerala and is in my
constituency.

FACT is a Naphtha based fertilizer production unit in which the cost of
production is very high and the selling price of the product is controlled by the
Government, the unit is finding it very difficult for the working capital. To defuse
the crisis, the Govt, had appointed an agency (M/s.Deolite) to study and the report
has been submitted. The agency has advised the Government to sanction an
interest free loan of Rs.450 crore, as one time financial aid until the LNG supply
starts in 2012. Until FACT gets LNG, the Naphtha compensation should be given
proportionately to the price of Naphtha, as in the case of other Fertilizer
Companies get. FACT may lose Rs.200 crore to 300 crore this year. The LNG
price is fixed for FACT is four times more than that of the price of LNG in Public
sectors in other areas. This is to be reviewed so that a uniform price fixing may be
done.

As per the proposal by the Ministry of Heavy Industries, the retirement age
of the Employees of Sick Units & loss making Central Public Sector units is to be
enhanced from 58 years to 60 years, in which FACT Ltd is also included.

Kindly get approval of the following projects i n FACT.

a)One 1500 TPD Urea Plant in FACT -Udyogamandal Division

b)One 2000 TPD Sulphuric Acid Plant in FACT -Cochin Division

¢)One 3500TPD Ammonia & Urea Plant in FACT-Cochin Division.

d)One container freight station at Udyogamandal Division.
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I urge upon the Government to take necessary steps, immediately, to
appoint a permanent Chairman and Managing Director in FACT for the smooth
functioning of the establishment.

I request the Government to look into this matter urgently and save the

FACT in Kerala.
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(iv)Need to provide financial assistance for upgradation of the stretch of NH
No. 212 passing through Bandipur forest, Gundlupet town limits and

Nanjangud to Mysore in Karanataka

SHRI R. DHRUVANARAYANA (CHAMRAJANAGAR): I would like to state
that the NH No.-212 starts from Kozhikode and terminates at Uttamballi junction
(Kollegal Tq. Chamarajanagar District, Karnataka). The total length of NH No.-
212 in the State of Karnataka is 150 Kms. The upgradation and two laning of NH
No.-212 with PPP at an estimated cost of Rs.443.87 Crore 1s pending before the
Union Ministry of Road Transport and Highways. According to the Notification,
125.52 Kms. stretch of the Highway that passes through Bandipur Forest,
Gundlupet Town Limits (Chamarajanagar Dist.) and leading to Nanjangud
(Mysore Dist.) would be of a two lane road with a width ranging from 7 mtrs. to
10 mtrs. The Highway connecting Mysore and Nanjangud, which was in a bad
shape would be developed as a Four Lane Road with a width of 15 Mtrs. One
bridge would be constructed as a part of the upgrading project at Nanjangud over
Kabini River. An estimate in this regard had been submitted for getting financial
approval in 2009 and again a revised estimate was submitted in 2011 due to cost
escalation.

In view of heavy vehicular traffic causing accidents daily on this stretch of
NH No.-212 and demands from the public to improve the road condition, I would
earnestly appeal the Hon’ble Union Minister for Road Transport and Highways,
through the Chair, to take urgent steps to upgrade the above said project by giving
financial assistance to facilitate the smooth flow of heavy transport and public

transport vehicles on NH No.-212.
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(v) Need to augment production of orange in Vidarbha region of
Maharashtra by providing financial and technical support to the farmers of

this region

N o AY (qul): F SR BT &9 39 906 Bl IR e =g € & faed oy dax
A HE O B, offhd fUod $© aul 9 AR, § Ha)l SWET H oNAR S T W@ B
STafp T B T Il W AR ST AR 96 8T © | {USel Ao+ # < &1 WavT Sared
10 AfeP e Ui TFRCIR o1 Safh ABRISE, § IE 3.9 AfcHh T o7 | ARG, § 1 @G 28 TR
2FCIR TR AR P SATEH BT & | J&Iq: I8 SFRIE, ANTR iR gaf el # 2 | «fe
T I H FHE TS @ ¢ 6 il e Bifcdhedr 1S T S offhs USRI fhy & R
ORI SATET § Uolld Yo RIH ) 7 o 0fd 8deix 21 Afed < Far &1 Saared foan |
HERTSS, D1 AT R e S8t Aoy &1 St 3.9 Afcd e ufq g o |

HERTSE, ¥ AR IUTGA QR[AT PRI BT el @1 T o7 foby I8 ey A1ed 78l @l
TP, 3AD by DR © O g o w1, e didl B HHl, s RN SEN BT F
BT 3R QR qMI1 DI PR (Al B ISRIET | A IR ¥ ded & {6 e & dawr
WAl BT FGM B Iy Seq A Sleg hed IO Bl ORRd o forad fHami @1 anfde 3k
qb11p! Hee, YR qNN & IR @ (U fFAMI BT JIAT8T ol 3R B YR SENT &l
R AT IE 90 2 |




22.11.2012 51

(vi) Need to provide constitutional status to National Commission for
Backward Classes to strengthen existing safeguards for Backward Classes

and to take additional measures to promote their welfare

SHRI PONNAM PRABHAKAR (KARIMNAGAR): There is a need to give
Constitutional Status to National Commission for Backward Classes. As the
House is well aware that OBCs constitute more than 50 per cent of our population.
On the other hand, it is also clear that OBCs are still lagging behind in getting
Government jobs and in getting other opportunities particularly in PSUs to have
27% reservation policy implementation. Recently i.e. in August, 2012, a
Parliamentary panel has also recommended amendments in Constitution to
empower the National Commission for Backward Classes (NCBC), observing that
OBCs are still languishing behind other sections of society. The Parliamentary
Committee for welfare of OBCs in its report on "Measures for strengthening and
giving constitutional status for National Commission for Backward Classes
(NCBC)" has also noted that the National Commission for Scheduled Castes
(NCSC) has not been able to discharge its duties for the OBCs in the present
circumstances. The Parliamentary Committee also recommended that Article 338
(10) should be deleted and a new Article 338B should be inserted to achieve the
purpose. The constitutional amendment should also include existing powers of
NCBC under prevailing NCBC Act. To provide justice to OBCs at all levels, there
is a dire need to amend the Indian Constitution and the NCBC Act appropriately
for granting NCBC the constitutional status and conferring it with identical powers
as given to NCSC and NCST to enable the NCBC to discharge its duties
effectively. As, the OBCs have been lagging behind in their pursuit of education
since independence, they are often poorly represented in government jobs and
white-collar occupations in general. Immediate attention needs to be given to
strengthen the existing safeguards and adopting new measures to promote their

welfare to come up in the society at par with other communities.
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Hence, I request the Hon'ble Prime Minister, through the Chair, to kindly
intervene in the matter to provide justice to OBCs from educational levels to
employment levels by giving a Constitutional Status to National Commission for
Backward Classes to discharge its duties more effectively so that the fruits will be

reached to the OBCs all over the country.
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(vii) Need to restore the originating and terminating station for train No.

11057/11058 running between Dadar in Maharashtra to Amritsar
SHRI A.T. NANA PATIL (JALGAON): The Train No. 11057/11058 to Amritsar
was running from Dadar station. Recently, the train has been diverted to Kurla,
Mumbai LTT station instead of Dadar. Most of the commuters of this train are
VVIPs from Maharashtra and M.P. State, Ministers, Govt. Officials, businessmen
and daily vendors. This is a popular train running daily on right time without any
delay in journey. Dadar Station is more convenient for everybody to catch the
train after completing the day work. There is no other train from Dadar or
Mumbai CST during this time for the halts at this station.

Hence, there is heavy demand from the public, workers, vendors and
VVIPs that this train should either originate and terminate at Dadar station by
restring the previous schedule or at least from Mumbai CST which will be
convenient to all. As it is very important train, the people/commuters of this train
of the region are very much agitated and planning to sit on dharna, etc., if their
demand is not considered.

Therefore, I urge upon the Railways to restore the starting station of this
train from Dadar only or otherwise from Mumbai CST station, in the public

interest.
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(viii)Need to provide potable water to the people of Sanchore, Jalore District,
Rajasthan

it qaott TH, T (WER):  STaR el § THaT TR &1 HIgl I & &1 UH.3R. UIolde
AT 7 YR Bl SRl & doldd &9 ars Qa1 & |

I ARBR 3R AT TR B ATRATE B BRI YOl Dl Yo b GHI AR B
JUMER ARIeT S8 TR UIolde T 9107 87 o S SHIF B A%l Jal forT 1T 3R urgy
ATe oM afzd o= Rl § 262 TRIs w0 @9 &R QU AfGA o@ Hoide & FiH R $B
IR &1 Warg d a0 gl bl & B8 #8619 divige b1 A0 48 8 | ugel fhar @
SHN T o & HROT AR 3@ S A Favfia o Mo & o &1 48 @ 2

TS TER B UH.SMR. Yrode b1 AT 310 B$ & aNa A 81 o foray e
AT Aled 281 Id g I SO DI U1 & Db ATST o, offeh TR Bl ATIRars
@ DHRU AoEE W X B @ 7 | USRI B AW & ged B IR Ue! o B
IOMT 262 FIS BT YA TR ol 8 | T =% Rfet R & AT a3 fveeld & 9 w®
g 3R FARIgS U 9N Bl A9 © |
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(ix)Need to ensure uniformity in Pension Scheme and other financial rules for
the retired personnel of para-military forces in comparison to the Civil
Servants in the country

N W RiE dwi (F©): g AFF 90 T & I R/ IIMRET H =/ BT g NG 7 AR
TS R H A D A B g ATD ol Dl YHBT B, ofehd dargiy & e e ardl
3MH AHiel SIAT AW DT T8 He B bl (oAl S 7 [ WRIfAferd) ®t 4. gd. v
HIRF T 7, ! A iR fufeet afds weiRal @t gfter 7 -3 &1 sfar © i A
Fad U A Rl @ dEfed S8 8 Fadl © | oG A6 9dl & T 10 d Ud 7
ARG AT BIHS TRER S 59 AGeR A BB JFAYE &, 9 AT qa1 9 &1 Hifdfepi
S, T & U URH &I 3MMTH oiel, Idd el 7 W.09.S1 dde @ RIMeel, §1.U9.9%.
Hartg< e 19 & d8d Aarige gy Al HIffDT D1 UeH AU SIM 31fe B AT H1d! w9y
A HA W & | A WEHR A A & & o1 AN qal D1 7gcaqul A b1 Afdeid WiapRr
PR g6 X TS Bl Y |
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(x)Need for proper supply of electricity to the Kaushambi
region of Uttar Pradesh

# dors FAR (Bremd): N TR &5 HremE I Y 7 fagla omyfit aga siftrafia v
4 HC B W PYBI B WAl § UM U9 HSIS A dgd feawpd gl & | [PYAR w9 e & 77
At & T U 9 TR H U SR WR 9% T8 ugd U1 jal © | e (G # aren s
B R §, g B [T 8, el dle 8 & 8 | e WRBR, I9¥ WER DI AT
MY SH) 8 e WY Td 8 He T # amyfdt ghfTaa & |
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(xi)Need to develop Paharpur and other backward regions of
Misrikh Parliamentary Constituency in Uttar Pradesh

2 el R vaa (FraR@): S yew wow &1 MaRe 498y a3 uah sgfad
g fUoel g &F © | ke 9 39 Mdcadl &3 4 9l 99S &1 o dgd a0
ST B | 99 & & 3 U UBISYR, i WRIAH, dedidl WUSIHl, SMUG s¥a&ls W URil
AT & WM Afdd, S 7SR TRt & T 9 a2, @ 9 2 1 A Sl et sriare
% SR U HEM Wadadl A1 & w0 H IRig %8 © AR SMTSIEl & ebl 3fiale H ful U
Igd IS AT ot o 7 | I Srgfud Wifd & urft WS & o & 78 afew Sfera ot &
9t Ferl & fy g orfa 19 &t 99 2 |

A ST & 39 HEM WA A D FHIY I UBTSYR 9 3 (ebead! &l
B fdbr {6 oM & Wy aRfY WS B A [ By S B sl © wHI Bl
AMARIHA & | TAT B A 7 Dadl 59 &7 Pl [UBSIUT R 81, dicep WA AU B bl
3ffe @ UiTg Hel TRl & facd Pl AR MTERYT H TR FAISl g O DI I B 18
W A BT JA™ B |

3 W e WHR A AR & 6 98 uRi) 9 & AN Uil B FHIY @I
UBISIR d S9SD [pedd] &3 Bl [JHR BR SHD! A& H Uil GHATS & B & UD
HRIR YIS Deid KR WR IR b I e fhant=ra fey o 2 Wi &ed ol |
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(xii)Need to set up an institute for the management of Logistics in Tamluk
Parliamentary Constituency of West Bengal

SHRI SUVENDU ADHIKARI (TAMLUK): In order to achieve an expected
double digit GDP growth over next decade the present logistics infrastructure of
India, in my view, must be given a well equipped shape, covering rail, road,
waterways, air network etc. In true sense, a developed logistics infrastructure of a
country is the backbone on which a nation marches ahead. No marketing or
manufacturing or even project execution can be led to success without logistics
support. For any company, approximately 10% to 35% of gross sales are logistics
cost depending on business, geography and weight value ratio. In fact, logistics is
essential for a company’s competitive strategy and survival.

Sustainable development of logistics infrastructure need prudent long term
strategy, in-depth knowledge and insight. Therefore, the study of logistics
management should be emphasised. It is very disappointing that my electoral
Constituency, Tamluk is completely devoid of the scope to pursue such studies. As
there is no such institution in any Constituency, the future of millions of students
therein is deprived of getting any lucrative job in this emerging sector with
enormous potentiality in near future.

So, this is my humble request to Hon’ble Minister of Human Resource
Development, Government of India through you to consider for setting up of an
institution in my constituency, Tamluk in the district of Purba Medinipur, West

Bengal to pursue the study of logistics management.
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(xiii)Need to take steps for setting up of Office of Consulate General of
Pakistan in Amritsar and Indian High Commission in Lahore for speedy

processing of visa applications of Indian citizens

SHRIMATI PARAMJIT KAUR GULSHAN (FARIDKOT): There is urgent
need to set up an office of the consulate General of Pakistan and Indian High
Commission at Amritsar and Lahore, respectively. In the present scenario when
India and Pakistan are moving towards a liberalised visa regime this step will help
in bolstering trade and promote people to people ties. This step would facilitate
people since they would not have to travel to Delhi for the purpose. Secondly
Indian nationals visiting Pakistan face a lot of problems and inconvenience
because Pakistan authorities take about two month to process the visa application.
The Union Government should prevail upon the Government of Pakistan to curtail
this period. Similarly the traders from Pakistan intending to visit India on the
invitation of a Chamber of Commerce should be permitted. Hon. Deputy Chief
Minister of Punjab has also taken up the issue with Union Home Minister.

I hope the Union Government would take immediate action in this matter.
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(xiv) Need for construction of flyovers at Murumpalli check-post, Koduru,
Paleseamudrum-Gorentla and Somendapalli on NH No. 44 in Andhra

Pradesh

SHRI N. KRISTAPPA (HINDUPUR): I want to bring the following facts to the
notice of the Minister through the Chair; that National Highway No. 44 is passing
through Karnataka border. It is a four lane National Highway. However near
Murumpalli check post, Koduru, Paleaseamudrum-Gorentla and Somendapalli
stretches there are round abouts or inter- sections which slow down the traffic and
a number of accidents occur every day.

I therefore, request that there is an immediate need for construction of

flyovers on those places to avoid accidents and for ensuring free flow of traffic.
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(xv)Need to expedite the process to acquire 164.68 acres of defence land for
expansion of Tiruchirapalli Airport in Tamil Nadu

SHRI P. KUMAR (TIRUCHIRAPPALLI): My Parliamentary Constituency,
Tiruchirapalli is the fourth biggest city in Tamil Nadu with 10,27,000 population.
People from Thanjavur, Pudukottai, Karur, Perambalur, Ariyalur, Nagapattinam
and Thiruvarur Districts are depending on Trichirapalli Airport for domestic and
International travel. Tiruchirapalli Airport is one of the oldest Customs Airports
from 1936. More than 11 lakh people made use of this international Airport in the
year 2011 alone.

The Government of India upgraded Tiruchirapalli Airport into International
Standard for the operation of regular International Flights vide the recent
notification. 510 acres of land is required for expansion of Trichy Airport.

The District administration approached the Secretary to Government,
Public(Military) Department to acquire 164.68 acres of defence land. He had also
recommended the same to the Defence Estate Officer, Chennai for granting
concurrence for the acquisition of Military lands vide D.O. Lr. No.
40358/Military/2011-1 dated 12.12.2011. The matter is still pending with the
Defence Department. I request the Hon’ble Minister of Defence to expedite the

matter at the earliest.
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(xvi) Need to supply at least 12 cylinders of LPG to Economically Weaker
Section consumers and to retain the originally proposed number of LPG

cylinders at subsidized rates to APL consumers

SHRI JOSE K. MANI (KOTTAYAM): The Centre has taken bold initiatives as a
part of the overall economic reforms including curtailment of subsidies on
essential commodities including LPG. The proposed cap on the supply of
subsidized LPG cylinders to economically weaker sections is too much below than
their bare actual requirements. Considering the hardships of the poor to switch
over to alternate fuels including electricity which is also getting scarce and costlier,
the Govt should consider raising the cap to a minimum of 12 cylinders per year to
EWS consumers. With the freeing of the LPG market for non-subsidised APL
consumers, many private companies have entered the LPG market to ensure
unhindered LPG supplies at full cost price.

To offset the subsidy outgo on account of enhancing the LPG cap for EWS
consumers, the Govt might consider retaining the originally proposed cap on LPG

entitlement at subsidised rates to APL consumers.
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12.03 hrs

COAL MINES (CONSERVATION AND DEVELOPMENT)
AMENDMENT BILL, 2012"

THE MINISTER OF STATE IN THE MINISTRY OF COAL (SHRI PRATIK
PATIL): On behalf of my senior colleague, Shri Sriprakash Jaiswal, I beg to move
for leave to introduce a Bill further to amend the Coal Mines (Conservation and
Development) Act, 1974.

MADAM SPEAKER: The question is:

“That leave be granted to introduce a Bill further to amend the Coal
Mines (Conservation and Development) Act, 1974.”

The motion was adopted.

SHRI PRATIK PATIL: I introduce ** the Bill.

... (Interruptions)

* Published in the Gazette of India, Extraordinary, Part-II, Section-2, dated 22.11.2012.
** Introduced with the recommendation of the President.
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A o Rt (fafeem): srezen Sff, W9 @ WA 99 A SR DT 99 @ 9 H
T U " " § ... (agH) fER G9E B UR JgHE B gl L (FaET)

MADAM SPEAKER: Only what the Leader of Opposition is saying will go on
record. Nothing else will go on record.

(Interruptions) ..."
12.04 hrs

At this stage, Shri Kalyan Banerjee, Dr. Kakoli Ghosh Dastidar and some other
hon. Members came and stood on the floor near the Table.
... (Interruptions)

AN JIAT TR 2 ded, § GAS DI R AT BT Yeb YehRUT MU €T § T drea]
gl ... () AT WA SR Adlel W3 & aRM I8 wedl "l gl .. (Fagm) # 3y
I1e foal™T =medt g 6 7 fma”, 2011 BT U@ (Ul AT | Tbrela faa w41 S 37 59
Hed H Yo aaxed fodn o Sl geried Wel AR H yege facsht goft & e o cifdd @
® IR H AT, (@qe) H 9g BR YA ATEA G :

“THE MINISTER OF FINANCE (SHRI PRANAB MUKHERIJEE):
Madam Speaker, with your permission, I would like to make a small
statement.

Madam Speaker, the decision to permit 51 per cent FDI in
multibrand retail trade is suspended till a consensus is developed
through consultation amongst various stakeholders. 1 convened a
meeting of Leaders of all political parties this morning. Earlier also,
I had a meeting with them to discuss on how to resolve this impasse
due to which Parliament was not functioning properly.. .”E

“...I am glad that all the Leaders have agreed to this formulation but
they wanted to have some clarifications.... (Interruptions) 1 am
seeking your permission to provide that clarification that
stakeholders include the Chief Ministers of the State Governments
and political parties because without the involvement of the State
Chief Ministers, this can never be implemented... (Interruptions) ”

* Not recorded.
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HeH, AT L &I I Hel o - ... (FIgF)
MADAM SPEAKER: Let the House be in order.
... (Interruptions)
SHRIMATI SUSHMA SWARAJ : Madam, he further said:

“Therefore, the Government will take a decision after a consensus is
developed through the process of consultations amongst all
stakeholders.... (Interruptions) With these words, most respectfully,
I would like to submit that the House may transact normal business
as only ten days are left before the Winter Session comes to an end.
Thank you, Madam Speaker.... (Interruptions)”

oA, 39 91c § W) g8 oft iR A9 Snudh) SrgAfy & HE o1l (g
MADAM SPEAKER: Let the House be in order.
... (Interruptions)
3reeT WEeaA ¢ 319 Reprs # 78l o %@1 g1 Nothing is going in record.
... (Interruptions)
MADAM SPEAKER: I have received the notice of No-confidence Motion. Let
the House be in order so that I can count 50 MPs.
... (Interruptions)
MADAM SPEAKER: The House has to be in order.
... (Interruptions)
MADAM SPEAKER: Nothing will go in record.
(Interruptions) ..."
MADAM SPEAKER: Please go back and sit down. Please take your seats.
... (Interruptions)
MADAM SPEAKER: The House stands adjourned to meet again at 12.30 p.m.
12.07 hrs
The Lok Sabha then adjourned till thirty minutes past Twelve of the Clock.

* Not recorded.
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12.30 hrs
The Lok Sabha re-assembled at thirty minutes past Twelve of the Clock.

(Madam Speaker in the Chair)
... (Interruptions)
it Torer g (Wa):  oTeue ARG, WaW Ugel MY O 184 & =TI =4l NIy |
.(eraE)
St g W@t (fafeem): srewem S, L L (cgem)
MADAM SPEAKER: Just one minute. I have to make an observation regarding

the notices of Adjournment Motion.

... (Interruptions)



22.11.2012 67

12.30Y hrs

OBSERVATION BY THE SPEAKER
Notices of Motion for Adjournment

MADAM SPEAKER: Hon. Members, I have received notices of Adjournment

Motion from Shri Shailendra Kumar and Kunwar Rewati Raman Singh regarding
FDI in retail sector. I have called for the facts. The matter is under my
consideration.

Shri Dara Singh Chauhan has also tabled a notice of Adjournment Motion
regarding law and order situation in Uttar Pradesh.

The matter though important enough, does not warrant interruption of
business of the House for the day.

I have, therefore, disallowed the notice of Adjournment Motion.

... (Interruptions)
SHRI BASU DEB ACHARIA (BANKURA): Madam, what about our notice?

... (Interruptions)
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12.31 hrs

RE: MOTION OF NO-CONFIDENCE IN THE COUNCIL OF MINISTERS
MADAM SPEAKER: I have to inform the House that I have received a notice of
Motion of No-Confidence in the Council of Ministers under Rule 198 from Shri
Sudip Bandyopadhyay.

The motion reads as follows:

“That this House expresses its want of confidence in the Council of
Ministers.”

Shri Sudip Bandyopadhyay may please seek the leave of the House.

... (Interruptions)
st g W (fafeem):  A<H, ugel o wer of 6 39 fawy wR snu gy dled
<iftl . (eragm)
S WEEA ¢ H AUD! 39 W drer gl [ will come back to you.

.. (eTaer)

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Madam I seek the
leave of the House to move the following motion:

“That this House expresses its want of confidence in the Council of
Ministers.”

In addition, Government’s decision to allow 51 per cent Foreign Direct
Investment in multi-brand retail is going to harm millions of small businessmen
and decision reflects the anti-people policies of the Government.

MADAM SPEAKER: You have to just read one line.

May I request those members who are in favour of leave being granted to
this motion to rise in their places?

SOME HON. MEMBERS rose—
... (Interruptions)
MADAM SPEAKER: Please, this is not the way.

... (Interruptions)
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MADAM SPEAKER: I have to inform the House that the member does not have
the leave of the House, as less than 50 members have risen in support of the
motion.

... (Interruptions)
A T R dem (af):  orede wEIGH, B SN A AT o, I\ R gan? .. (@)
Jemet AEEAr ¢ It A1 U@ A 2

... (aFaET)
S WEISAT & BAH 3 YT € b 9 #A1 bR e 2

... (Fagm)

it arr R diem @ oreme FRIGAT, ST STR WS @ Bleld 984 ©RIE B .. ([aE)
S WESAT ¢ Il YUeT §1ef JE! 8, AT A I Usel dlel arrorg |
.. (e
ST AT @RI ¢ S7eET SfY, W H ArS! A 2wy B S| . (r9er)
st Yo PUR (BIEWEY): e Heledl, FHSEE Uil B ke 9 Al Aifew faar
gl ...(@um) 3y g4 &1 e diem o1 Hidl Qg .. (aE)
STH FOAT WIS : 37T I© d1& H qlel Bl Al § Qg ... (@eH )
2 g1 R dte @ Aed, R SR YW B Bled WX & 98 IR JehR 8l I8 § ... ()
SR YUAT RIS ¢ 708l SN, H 3MUSH! AN F, DR R B T HHE B BIR ATHAAA

®1 AV 59 |ed # @ Al ... (Faum)

12.35 hrs.

At this stage Dr. Baliram and some other hon. Members came and stood on the
floor near the Table.

AN JIAT TR @ ATE SN, GGG & AFGA AF AR ADIAT T & a1 H Uh YRl
U "l & fOd W¥e B UR SEEl g &l # SUdl Iie fadr Arsdt g 6 7 fewwr
2011 I bl (o= o Jorg qaEoll -7 3fua! Al ¥ §9 Fad H Us gaaey faar ol

3l SHH UBA 98 qaIA HA ABI USHR AL, (FaeT)




22.11.2012 70

12.36 hrs.
At this stage Shri Kalyan Banerjee and some other hon. Members came and stood
on the floor near the Table.

MADAM SPEAKER: Nothing will go on record except what the Leader of the
Opposition is saying.

(Interruptions) ..."

SAA YUAT TR @ 9 TR D a8 41 A1 39 W Rl B §Y Pel o1 [ 39 WDHR
SHTEATSAT BT T H XEd gy il v far 2l . (ae)

MADAM SPEAKER: Nothing else will go on record except what Sushmaji is
saying.

(Interruptions) ... *

SAA FEAT @RS @ SIAHTITRI & AT P WDR Bl 8R T8l BIdll, dfcxp I8 Albaid bl

A R §| T ST &all, 91 @ I A a1 PR D 916 AR I T A
A 919 B B g€, o f&a g9 oy @ ywifad 81 w® 9, o 9gafd 999 @ 91e WRaR
I iy w3l iR 99 9% 39 (o @1 dfd @ 21 H 9vE &1 & ui g=are st
BT § RN 39 QR A9l B AU B A foran 3R sret-urdi HifeT oYl garEE St Bl
AT I FE 0T g3, § S URT W S Bl ARG A SMHR YT DRAT g b STAHT131
S T ARBR Fobl| Y8 Ueh dgd qS! Al e S Dl Had o

TR I3 §@ 9 Fe Usdl § 6 O qoe e s St 7 @st @ s
fou # wa fquer & R® A TG, YD < DI RB W WDHR B U AR Jhe b,
3MeaTAT @l afosrt e g, AeT AU §Y IaT B WRATE 7 HW gY, WHR 1 Gl AR
¥ 51 yferd do el ot fraer &1 orgafd o7 @ =won R <11 sAfelg # SRy H=eror
et g g1 fuer SR orer Ui & WA ST AT @ied € % FaasIfy e ar gy
3 WA g &1 YA |l 39 ARBR o 8l a1, drs HfT T8 g8, DIs ard 781 &l
IR Tg T 81 TNl 3ielv WX 3U BRag fHded © {5 &9 39 9ed # Ul 91d ded &l
HiepT faaT SY SR U T AIAGH & A | Tebe HRA &bl Al fodn syl 79 184 &

* Not recorded.
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qEd UhSIeTS 39 Rea W =@t @it SIgAfy ond & Fer AN difs St B e T TE
T8 P U UGT © HEH U BH 9 Ao [P QX S BT SN Gasl AR H e ol
e & fo @RI =Tedn §1 I8 AR U SR © SR fduer & R AT A8 AR AR @ § 6
WA 184 H YHSIATS WR Fai BRIgY| J&T AT AR AR 2 ... (qer)

MADAM SPEAKER: The House stands adjourned to meet again at 2 p.m.
12.39 hrs
The Lok Sabha then adjourned till Fourteen of the Clock.
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14.01 hrs.
Lok Sabha re-assembled at One Minute past Fourteen of the Clock.

(Mr. Deputy Speaker in the Chair)
. (erasr)
IueAE WEed : Repre § oo 8l S|
..(EETEr)

14.01 % hrs.

At this stage Dr. Baliram, Shri Kalyan Banerjee and some other hon. Members
came and stood on the floor near the Table.

... (cgagr)

MR. DEPUTY SPEAKER: The House stands adjourned to meet again tomorrow,
the 23" November, 2012 at 11 a.m.

14.02 hrs

The Lok Sabha then adjourned till Eleven of the Clock
OEriday, November 23, 2012/Agrahayana 2, 1934 (Saka).

* Not recorded.


reporters
Friday, March 10, 2000/Phalguna 20, 1921 (Saka).
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